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'SHRI JYOTIRMOY BOSU: You
have been shedding tears for Sche-
duled Castes. But the Report does not
even see the light,

I only want one information in this
connection from the hon. Minister and
that is whether this Bharat Dynamics
Limiteq is negotiating with the Inter-
national Dynamics of America which
is a CIA organisation .

MR. SPEAKER: It does not arise.
If you are objecting to the laying of
the papers on the Table, it is all right,

12.06 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

SEVERE FAMINE CONDITIONS IN MIZORAM

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I call the attention
of the Minister of Agriculture and
Irrigation to the following matter of
urgent public importance and request
that he may make a statement
thereon: —

“The severe famine conditions in
Mizoram due to extensive damage
caused to the summer crops by
hordes of rats in spite of sufficient
and continuoug advance warnings,
the stark famine condition in interior
areas forcing hundreds of emaciated
villagers to flock to towns and the
widespread hunger and malnutrition
leading to starvation deaths.”

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): Sir, it
was known that due to cyclic bamboo
flowering and resultant increase in re-
dent poptilation and loss in paddy crop,
scarcity conditions might occur in 1977
and in fact it did happen. Export
teams have been visiting Mizoram
since 1975 and rodent control measures
were taken with Central assistance.
By the end of 1977, about 26 lakh rats
were reported to have been killed.
Constant watch on bamboo flowering
is being kept.
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As against the expected harvest of
6.81 lakh quintals of paddy during
1977, only 3.66 lakh quintals could be
harvested, Mizoram which is already
deficit in foodgrain ang had to be sup-
plied 28,840 MTs of foodgrains during
1976-77 would need about 48,000 MTs
during 1977-78. The Department of
Food has ensured uninterrupted sup-
ply of foodgrains by the F.C.I. to Mizo-
ram for current consumption as well
as pre-monsoon stocking. As against
the normal monthly allocation of 2,200
MTs of rice, 3750 MTs, 6030 MTs and
6,600 MTs of rice were allotted to
Mizoram for January, February and
March, 1978 respectively.

The Mizoram Administration and
the Central] Government are fully
seized of the situation. Ip order to
assess the situation on the spot, the
Minister of State in the Ministry of
Home Affairs, Shri Dhanik Lal Mandal
went to Mizoram accompanied by the
Joint Secretary (North-East) and
other senior officers in the first week
of February 1978. No instance of
starvation or widespread hunger and
malnutrition came to their notice.
Simultaneously, a Central Team con-
sisting of the Additional Secretary,
Ministry of Agriculture and Irrigation
and senior officers from the Ministry
of Home Affairs, Planning Commission
and ICAR undertook a 3-day extensive
tour of the interior areas in the terri-
tory and not even a single case of
starvation or hunger or mal-nutrition
was reported to them. It made d num-
ber of recommendations action on the
important oneg of which has already
been taken and on the other action is
being processed. The NAFED js pur-
chasing ginger at Rs. 90 per quintal
from the Mizoram Apex Cooperative -
Marketing Society.

All assistance is being given to the~
farmers to grow the next Kharif crop
by giving them agricultural loan for
seeds, etc. Purchasing power is being
injected in this area By ‘taking up ex-
tensive employment generation sche—
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mes for which provision was enhanced
from Rs. 62 lakhs to Rs. 128 lakhs dur-
ing the current year. The provision
for gratuitous relief wag also enhanc-
ed from Rs. 7 lakhs to Rs. 13.18 lakhs,
An amount of Rs. 30.20 lakhs has been
provided for agricultural loan and
further loan of Rs. 25 lakhs is under
consideration for seeds. .

The Government has not come
across or been informed of any epide-
mic, malnutrition or starvation condi-
tions in any part of Mizoram. Employ-
‘ment to the able-bodied and gratuit-
ous relief to others in distress is being
provided in the villages themselves
-and there is no question of any migra-
tion whatsoever from the villages to
the towns.

1 can assure this House that under
‘no circumstances will Government of
India allow any starvation condition
to build up in Mizoram or in any other
-part of the country. My Ministry, the
Ministry of Home Affairs and the
‘Mizoram Administration are fully
seized of the situation and all action
‘to prevent scarcity conditions is being
"taken. The situation is fully under
‘control.

SHRI JYOTIRMOY BOSU: What
-the hon, Minister Mr. Barnala has
~chosen to say, sitting in Delhi  befits
.him; but sitting in Delhi, he can
‘know nothing, unless he goes him-
-self to Mizoram and goes into the
.interior. I have got copies of om-
‘munications  from more or less offi-
-cia] documents. Here is one. It is
a note to the Lt. Governor; it is @
Memo.—No PCL. 7/78-1 dated 16th
‘February 1978 from the General Sec-
-retary, P. C. Sub-Hheadquarters,
.Lunglei. It says:

“This is to inform you that re-
ports have been receiveq by this
Sub-Headquarters office from vil-
lages that numbers of families in
(every village gre having insuff-
.cient purchasing power; as such
-they are living partly on roots,

fruits ete....” . .
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There is np rice available there. He
has given a long list of families who
are undergoing starvation. There is
another communication, which says:

“This is to inform you that re-
ports have been received by this
Sub-Headquarters office regarding
deterioration of health due to mal-
nutrition fromvarious villages
Statement showing....”

Then another
there. It says:

communication s

“This is to inform you that re-
ports have been received by this
Sub-Headquarters office from var-
lous villages that there are mem-
bers of familiies unable to start
forest felling for their Jhums due
to non-availability of food for their
family....”

A starving man cannot work.

MR. SPEAKER: Pass on these pap-
ers to Mr. Barnala.

SHRI JYOTIRMOY BOSU: I will,
Sir. Thank you. Now, Sir, the “In-
dian Express” journalist—whoever he
is—had gone there. He has done a
good service to the people of this
country, and alsp to the people of
Mizoram. His report clearly savs:

“According to official estimates, 35
per cent of the crops have been
damaged by the rodents making the
already difficult food situation cri-
tical. ...

The acute scarcity conditions in
the interior areas has compelled
hungry and emaciated villagers to
flock towards the town of Aizawal
and Luglei in gearch of food.

To the majority of villagers who
have not joined the long march to
the town, it is a grim battle for
survival. Harrowing tales of hun-
ger and malnutrition are pouring in
from the worst hit western seotor
of the Union Territory....”

I
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In this context, what value can we
attach to this sort of statements, which
<come through 6, 7, 8 or 10 bureau-
crats jge. coming from the sub-division
to Aizawal, from Aizawal to the Home
Ministry, from the Home Ministry to
Agriculture Ministry, and from the
Agriculture Ministry to the WMinister
of Agriculture? That is why we are
making people hostile. We are so far
away. We have no link. We never
make them feed that they belong to
India. That is why this uprising. The
Mizo uprising took its birth when a
similar condition was created in 1959.
This Government should understand
that this sort of statement, drafled
by bureaucrats takes them nowhere.
Mr. Dhanik Lal Mandal had gone
there. I am sure he must have gone
to Aizawal he has lived in the circuit
house, or Raj Bhavan, or gone to 1
or 2 places where motorable roads are
there. He can not see anything be-
2yond that.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHR|
DHANIK LAL MANDAL); I saw each
and every village.

SHRI JYOTIRMOY BOSU: Mr.
Mandal I know Mizoram You cannot
visit it in a short time, It will take
about ten days to see Mizoram, because
most of the places are inaccessible, I
would say that in the late 20th cen-
tury, when this country is having a
population of 600 million people and

‘we are even exporting food to outside
countries, we are having a famine in
Mizoram, a part of the country where
only 3.4 lakh people live. Don’t you
think it is a matter of shame? 1t is
because of neglect, the outcome of
neglect, sheer neglect and lack of real
.concern for the people.

There was a question on this sub-
ject in the last session and jt was
stated: ’

«1 will give the information....
sanction famine relief grants for
these really poor people who can-
* not afforg to buy rice....scientific

and research work to find out the
real causes of bamboo flowring?

Bamboo flowring is occurring once
every 50 years.”

Now what did the Minister say? He
said;

“After every 18 years here is a
small variety of this problem called
‘Mautam’; and the major variety is
called ‘Thingtam'. We are looking
into this problem.”

This is what he has said. He has
promised everything on the floor of
the House on the 23rd of December
1977.

In spite ©of the fact that this was
well-anticipated, the Government has
not moved. I have been writing to
him and he has written certain letters

to me. If he would kindly refer to
the letter of 6th September, he has
stated;

“The Central Government is fully
seized of the matter....A Central
team led by (1) an Additional Sec-
relary, (2) officia's of the Ministry
of Finance, (3) aa official of the
Ministry of Home Affairs (4) one
from the Planing Commission #nd
a rodent specialist.”

they will go there. Then what happen-
ed? In the Indian Express there is a
double column feature news item, and
the letters that I have quoted will
show that between the administration
and the pcople there is a big gap.

In another letter dated 23rq Feb-
ruary addressed to me the hon. Mini-
ster says:

“We have been invariably meet-
ing the requirements of food of the
Mizoram Administration for public
distribution in full. There will be
no difficulty in supplying additional
quantities of foodgrains required, if
any, by the Mizoram Administra-
tion from the Central pool.”

All these assurances are in beauti-
full letter heads of good stationery,
good typing immaculate drafting, bt
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it has nothing to do with the starva-
tion.

MR. SPEAKER: Please come to the
question.

SHRI JYOTIRMOY BOSU: It is a
question of starvation.

MR. SPEAKER: You have mention-
ed it graphically. Now please come
to the question.

SHRI JYOTIRMOY BOSU: This
question of obesity is for you and me,
not to the famine-stricken people.

MR. SPEAKER: You have made
your point.

SHRI JYOTIRMOY BOSU: Sir, 1
want a specific assurance, firstly, that
a Parliamentary Team should go. You
should sent a team to go and see the
place, study the situation, come back
and report to you and to the Govern-
ment ag to what is the actual position,
because the collection of information
8o far has not been up to satisfaction.

The Central assistance for Mizoram
for famine relief and employment ge-
neration scheme is only Rs. 62 lakhs.
It is a very meagre sum. What is Rs.
62 lakhs for 3 population of 3.5 iaxhs?
How much it works out per head?
It is nothing zt all. It is totally in-
adequate. Then for road construction
it is Rs. 5 per.... (interruptions) For
a whole day’s work it is lesg than Rs.
3 per head. The present rice quota
for an adult is inadequate.

MR. SPEAKER: You will have an
opportunity again during the general
discussion on the budget. Please come
to the question,

SHRI JYOTIRMOY BOSU: There is
famine and starvation. 1 want an zs-
surance that the hon. Minister will
send a Parliamentary Committee, In
fact, he should go himself. If peonle
die in India because of starvation, the
image of India will be sullied beyond
repair. We have all these years neg-
l¢cteq Micoram so much so that the
people of that area do not think that
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they belong to this country. We have
got to be very careful, and we must
do everything on a war footing. And
immediately I want an assurance from
him and from you.

SHRI SURJIT SINGH BARNALA:
I thought that the hon. Member had
been himself there, and that is why
he was so emphatically saying all this,
but ultimately what came out was
that he was basing his argument only
on certain letters which he has receiv-
ed. He hag not shown them to me.
His complaint is that 3 bureaucrat has
gone there, accompanied by some other
bureaucrat. Actually, our Minister of
State has gone. He has visited this
place. He has met the press people,
he has met everybody there who was
available.

SHRI JYOTIRMOY BOSU: See yes-
terday’s Indian Express double col=
umn,

SHRI SURJIT SINGH BARNALA:
You are paintaing this scene ag if it
is a scene of devastation. It is not
so. I have given each and every fig-
ure. There hag been a loss. We have
admitted that there has been a loss,
and a greater loss in some areas which
probably the hon. Member does not
know. I have figures with me.

SHRI JYOTIRMOY BOSU: Let the
hon. Minister give me a little more
time,

SHRI SURJIT SINGH BARNALA!
He had enough time. Before the ses-
sion he could have gone to that area
because it is very near his constituen-
cy. I think it was his duty to have
visited that place.

MR. SPEAKER: The table is turn-
ed against you.

SHRI SURJIT SINGH BARNALA!
As I have already stated In place of
28,000 metric tonnes of foodgrains
which we were supplying, this year
we are supplying 48,000 metric ton-
nes, i.e., their total demand. We are
providing for the rainy season also..

" i & .
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For that an additional amount of Rs.
82 lakhs is being proposed for stock-
ing foodgrains in the Union Territory
before the onset of the monsoon. For
that also we have taken certain steps.
A loan of Rs. 30 lakhs to the Apex
Marketing Co-operative Society, Mizo-
ram, hag been given to enable them
to purchase ginger—that is their main
produce-—at Rs. 90 per quintal. Sanc-
tion of Rs. 5 lakhs as transport sub-
sidy to the Apex Marketing Society
for ginger procurement has also been
given, because transport is a problem
in that area. Purchase of ginger by
NAFED at Rs. 90 per quintal which
was not otherwise possible, has been
provided for. A short-term loan of
Rs. 25 lakhs for purchase of geeds, re-
Jease of medicines etc.—all these
things are looked into. Measures have
been taken and the reports now are
that the rodent menace is now totally
under control,

MR. SPEAKER: You are going to
continuously look into the matter.
What about a Parliamentary Commit-
tee?

SHRI SURJIT SINGH BARNALA:
A Parliamentary delegation will do no
good going there.

SHRI JYOTIRMOY BOSU: Why?
SHRI SURJIT SINGH BARNALA:
Because of these conditions. We have

to supply food, we have already sup-
lied food.

SHRI JYOTIRMOY BOSU: Why
are you so scared of a Parliamentary
Committee?

SHRI SURJIT SINGH BARNALA:

That is what I was saying, you should
have gone there.
. st WO awTEt (HhqA) : weHEd
W, ¥7T  sAFEdr FTOAW g )
TE gFIE ¥ JITH Fd qNA
¥ wg owe A gwr @ W
A ¥ gg T a8 & & 5w
aFa o F ) M aww T

3740 LS—9

FAT § &1 awr wifwa frar @ fr
adt ? wx qfdfeafa agi o7 ddtw
g 1 THX ) IE ¥ wHT feaomT
faar war fF ady ?

MR. SPEAKER: This is a Calling
Attention. Only those who have given
notice can ask questions.

=t wArOw AT ;. g 59 &
AMT TEN & | ATIR FATT F FIT HAT
@ wrafa g1 a1 TTTRgHY g1 a7 39
TATRHT F7 frery F1 AraT #71 g%
F3q mfawre & 1 & & ST Sgar g
f& 7g T &q 1 waTw § s W
feezay 1 qarer & sar ot & WA
gt T gFT= & A arfae ey fx
T wEadr & 515 9 g oAl ?
grragt g% At faadr & wifeg {sar
T

SHRI SURJIT SINGH BARNALA:
Tose—

MR. SPEAKER: No, you cannot. It
will create a bad precedent. Once I
allow one Member, I will have to al-
low others. You can raise jt during
the President’s Address.

T A (Mot k) ¢
& o ardY FY g7 Wgar g fx afem
wZwa Afeq ¥ &% fryn Folo e 39
frawt & wyare gu @€ w9 ar ¥
#¥ grr ? #rfan gdum Afem ax
faw 37 a1 FY T BT AT @A T
sfagFz & faas aw o A ) fomer
AT AG & IR YT F1 A€ wiuww

7 &, AT AT AT AT g JAT A
&

SHRI MOHD. SHAFI QURESHI
(Anantnag): The Prime  Minister
says that if you allow a question, he
would not reply. But if you permit

a Member to ask a question, then he
has to reply.
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MR. SPEAKER: No, I do not.

SHRI JYOTIRMOY BOSU: You
can suspend the rules if you want.

MR, SPEAKER; No, I cannot.

ot WY ST Qv 2 (FEIRA) ¢
WsTT ANIT, FT FT § FIT LT 4T, I9
FIT EIA HIFTT FT JF T A9 97
@ ¥, 33 77 Hfeesg adf &1 N
ST ¥ IY frarga wT a¥ SqTIT ASBT

Lyl

st AT AN ¢ T AT AT
frarsq FIA TET )

Y W W& ant: & I A
gt arAr Tgan, & 7y o1 ¥ @vqr go7
qear 1 fF qgh Y awer gt
A dar 7@y g€, farm H @i A 737 A0
wa7 arf AT agi afga g2 w7 faar
ST AR A L G L K1)
g€ ar qmar frgy #3 3t 7 9
o7 X ? A0 A A AIHANT FT W3-
ek caEERIE SERCEEE CE
feq v ¥ gt fEar v oAy
S (U TN frsdyargrarr wg af g ?

o a9 ® =Tar &, 9 ar A0
& & fr g FY FITFTH 2097 Fr Q@
fear &, @Y T ARAL, 73 20 FA
Far | gg W gy avar & fF A2 3q
g1 Y LA AIFT 20 97 W IR
¥ fzara & QETU Y F1aT QT g, I9Y
R gq qET A1 a1 AY 53 Ay A
TIGHAT 9T F1E FF gV 94T )

gwT ag & & q@d o9 w3 A
2, uw HI Y wew g vE, AAT AT W6
SR arFTARr Ayt ¥ FA AE AT fHY
NPT T A1 TATAT BfAT HT AFEAT
F& @ 1 cafay 37 gy oy ¢ fw
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FqT qg1 F1 wreaTAr WAt war ¢ fw
feaa &, st & frqi *) o forar
ST AT K FEq 7 F fay @ oHr
wizfefoms advar arew faar & a7 2 ?

FE WA T ATAAT T o o
FTET qgraar & &, § wI9FT gryare 297
g & smoq fagrew &) sgigar & fonr
a1 fear & 1

MR. SPEAKER: Y41 ig not part
of question. They are doing their
duty, nothing more.

W WP e @it 9 oS
dar fem, wary fear, gaam agi & oe-
fafa=gom & agwatn fear ar o ?
gk aTe fuFrad & i o8 ST  9rm
AT agT W@ & | YT K frave wmd §
f& ar 99 77 <@ & wzd FY aw
W TR OE

Tz ¥ usfafa=wa ¥ uF @ &
q3F & T30 ¥ faqg 5 gorv waw
a=e a7 §, ot 9% Y AERY qAearg
3®TG F W W qgaT & ) 9y frlgaw
W agt 579y fwaw frar & 7 W
arty #1 78 e <gr &, s 7 =
g & 7% &t qdar 7d faw wr g
8% waTar faae fearte 2 4@ &, wargar
g @& %1 3 faerr 14w e
wrusdw & fag) fm § oF
qIIHT TF ArE F 3 fEAT qrAw ¥ £
A1 FTH AT qFAT E, TQT AT ¥ 79
4 feemra wfq gearg ag faar a7
9T HTF F K0T F AV 5 AT FIAT
fear war &, IFH 5 ®AF FAEATE FWI
FT fa T TFTC FY TIEGT AT FI77 |
#3719 & ag go St g . L,
MR. SPEAKER: You have already

put two questions. You cannot go op.
You cannot put half-a-dozen questiqx:,ﬁ.

—.1 UAVE
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" ot oty e A wege wEET,
F¢gi w fraq § fr Qv &y agews 5y o
and § 7 Gar v fram At

weaw wgveg : fraw

oY Wi AEE @A : FereT AT,
78 fram agi ¢ )

g AgEw 3z fAaw

Please see the rule; you have already
put two questions.

!

s W W o@nn o HT9R
FHTQ agi T § ) g A WY B
& fagqq w3ar wrgw § fv fadw
agf § FITF gAT F I W T
g® Fia &1 fagia wrasw g f5
qfRqIdz & Hrad &7 UF 1R 4gi
1%, agt 5,7,10 fz7 & 7 781 ¥
AN & wE7d wqifed T AT I FY
feafq & g F1 aflwa Fur
FIFTT F1 57 g 30 grafa & 7 wely
AgET 59 7T 9T gAfF A 7 f oF
mifaaidedr IHTTT 7zt I AT )

=it gewta fag aTen: wTAAR
[T F WA AW FA19 SIF IEF §
qgT AEY & | WTAAIT we FET € fF
g1 ¥ wrganw w1 fgara Favar avy
ag yafsa Al g adam | IT T TN
FogearFY AL | TF FF AT AT
F fag 2099 fgr My § 1 26 W
I gty § 1 99 #) freey g aFdr
qY, F9ifn 43 27 7¥Y ¥ | (SAUw)
TEIE A qr@A AT §) § AW
WA WE, wREAR @ A
i )

§¥ warafwr 1 awg @
IR |y &1 I FREATA AT
a9g § W1 ag qHEm gar §)

1t is 3 cycle, as I have already said, of
48—50 years and, after 16—18 years,
this is going on like this. That is
why the expert teams were going to
that place since 1975.

There is no question of famine
there. 1 will not agree that there is
a famine there; I will not agree that
there is any starvation death there.
They only neeq more food which has
been provided. We have provided all
the facilities to them to take the food
into the interior. That is why we
have provided them extra transport
charges also. We have made all the
facilities of storage also. Even so far
as storage is concerned, 5 lot of stor-
age capacity is being provided. So
far we have about 116 godowns with
a capacity of 18,332 tonnes and more
are coming us. Eleven pucca go-
downs with a capacity of 4,100 {onnes
are coming up. We are {rying to
keep grain there so that it can be
made available in the interior. We
have also provided food by taking in
head-loads. In some places, it is being
taken in head-loads. Some provision
has also been made there. We are
trying all possible methods to control
the rat menace. Even experts of in-
ternational repute have gone there.
Dr. Ishwar Prakash of the Jodhpur
Central Arid Zone Research Institute
has visited that place. He is a person
of international repute., So far as the
rat menace is concerned they are
all looking into the matter how to
end this menace.

SHRI JYOTIRMOY BOSU: Next
submission,

MR. SPEAKER: You cannot put a
supplementary.

SHRI JYOTIRMOY BOSU: One
submission.

MR. SPEAKER: No, no. Shri
Chandradeo Prasad Verma.
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[Mr. Speaker]

(Interruptions). He has answered both
your questions.

STTRI DINEN BHATTACHARYA:
(Serampore): You should send a
parliamentary delegation there when
the situation is so much serious.

MR. SPEAKER: You have put
your questions. He has given his

answer. Have you got right to put an-
other question?

SHRI JYOTIRMOY BOSU: I am not
asking a question,

MR. SPEAKER: No, please; I am
not allowing it.

SHRI JYOTIRMOY BOSU: I am
not asking a question; ] am only want-
Ing to know why did not allow the

Parliamentary Delegation to visit
there.

SHRI B. P. MANDAL (Madhepura):
1 am on a point of order. Two Mem-
bers have submitted that the situation
in Mizoram is very serious and the
hon. Minister has said otherwise.

MR. SPEAKER: That is not a point
of order.

SHRI B. F;, MANDAL: Let me say.
No Member has a right to give any
wrong information. So, it is for you
to verity whether the Minister is cor-
rect or the hon. Members.

MR. SPEAKER: I cannot.

SHRI B. P. MANDAL: He should
send a parliamentary delegation there.

MR. SPEAKER: I must take the
Government’s statement as correct.
The Report of Committee on Private
Members’ Bills and “Resolutions—Mr.
Chandradeo Prasad Verma. (Interrup-
tions),

Wt o= @ FAt (WreTR)
et w2, 9 4y oF Nfeq faur
qr 3777 1....

MR. SPEAKER: I am allowing
some Members today. Others will be
considered later as and when they

come. You cannot make your re-
quest on the point of order.

MARCH 1, 1878

PMBR Committee .7.264 .
Report

st SwEw (afar) : waw wgRy,
T AR HFT 27 w1 Fgr 90| wfa-
W { AT, AT MTAT quT @Ay
F AR F g duwr frar g & 3y
Hel § AAAT ATRAT § ¥T I € AV
arfefa awor gea § wW? ...
(zmaum) .. .

o G T 7w WL WG R, W

A Ty gAS ARG . (LqEA) L
MR. SPEAKER: It is not a point of
order. You have given notice under
377. (Interruptions). It is under my

consideration. You cannot force it on
me. Mr. Ugrasen is a senior Member,

s Iwaa © § Jra Angan § wia-
wea T W1 &aer fear § Y,
T T GEATd F qad A T <H F
g Ffg WG ST @gd ¥ s afs
s, frare wte A fae & wnfas
qF IF AR AET AF ¢ ... (smEwd). ..

SHRI A. BALA PAJANOR (Pon-
dicherry): You please visit. This is
my humble submission.

R gER 9T 3FAW (INA)
womel Welew gw F w1 Arfew fear §
IH T FAT AT 7
MR. SPEAKER: It is under my

consideration. That relates to some-
thing in the Central Hall. I have to
look into this matter. It is a matter

for me to decide. It is yet under
consideration.

12.37 hrs

COMMITTEE ON PRIVATE MEM-
BERS BILLS AND RESOLUTION

TWELFTH REPORT

ot wpdy waw wwb (W)
weqw wErey, § AT gaei &
fadawi qur gaedi g4y afafq, @
Fregat afade ST F@TE !



